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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL:HYDERABAD BENCH

AT HYDERABAD

- 0.A.No.1232 OF 1996, OATE CGF DBRDER:23-941998,
I
Batwean:
1. G.Lakshminarayana. ‘ ces
2. Shaik Sardar. +oe Applicants
and

1. The Union of India, rep. by its General
Manager, 35.C.Railuay, Rail Nilayam,
Secunderabad.

2, The Divisional Psrsonnsel Officer,
South Central Railuway, Guntakal.

3. The Senior Divisional Personnel
CPficer, South Central Railuay,Guntakal.

4. D,V.3ubramanyam,Working as 3r.TTE,
S.C.Railvay, Guntakal.,

5. D.Ramssh Rathnz Paul, Yorking as
3r.TTE, 5.C.Railuway, Guntakal,

6. P.Baba Guru Frasad, Working as Sr.
TTE, S.C.Railway Guntakal.

7. Ashok Madan, Yorking as Sr.TTE,
5.C.Railuay, Guntakal.

8+ G.Suleman Saheb, Working as Sr.TTE,
5.C.Railway, Guntakal. :

.+ Respondents

COUNSEL FOR THE APPLICANTS :: Hr.S.Ramakris%na Ran

COUNSEL FOR THE REBPONDENTS :: Mr.K.Siva Reddy

CORAM: o

THE HON'BLE SRI R.RANGARAJAN,FEMBER (ADMN)
AND |

THE HON'BLE SRI B.S.JAI PARAMESHUAR,MEMBER (JUIL)

t: ORBDE R :
ORAL ORDER(AS PER HON'BLE SRI R.RRNGARAJAN,MENBER(A) )

Heard Mr.3.Ramakrishna Rao for the Applicants and
Mr.K.5iva Reddy for the OPficial Reaspondents.| Notice
hadbeen served on Respondents 5, 6, 7 and 8.Called
absent. HNotice returned unserved on Respondefit No.4.
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2. Thers are two applicants in this GA. They

<

vers

not selected for the post of HTTE. Hence, thgy have

filed this OA praying Por a direction to the A
2 and 3 to get the revaluation of the answer ¢
the applicants by an independant agency for as

their eligibility duly declaring the action of

gspondents
apers of

cartaining

dents in eliminating the namess of the applica%ts for

Viva-voce test as arbitrary, unwarranted, illggal and

for a consequential direction to the respondents to

select the applicants for the post of HTC/HTTE

scale of pay of R.1400~2300/- by calling them
voce basing on their seniority with all atteng

Pits.

3. Thé applicantsluara called Pfor the select]
the post of HIC/HTTE as can bs sean from the |
No.G/P.60B/II/HTC/HTTE/Vol.1I, dated:?4~2«199¢
A-=I to the DA}, The Syllabué for the selectig
Written Examinationrand Viva-voce. The appliq
3?2% appeared for the Uritten Test but they us

called for Viva-Voce as they afe reported to |

in the-
for Viva-

ant bene=

on to
femor andum
{Annexure.
n was

ants

re not

lave

failed in the Uritten examinationf@én various ¢rounds

the selection is assailed in the OA,

i

4. The Pirst contsntion of the applicants in

this

- Qdand.
UA is that the questionslasked for +s different from

that of quastions asked in ths previous examipation.

Aﬁ}per the standing instructions, Objective type

to be

questions to the extent of S50% was/asked and the 50%

~can be asked on a detailed sssay typa. No objective

P the Hespané:i
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typs quastions were asked for and eésay writing in

examination was intrnduce#thereby denying the [promotion

tppurtunity to the applicants.

5. The applicants had not quoted any rule or |[instructiong
to shou that the questlon paper_should contaifed S0%

“'N HTCI J"f'ﬂ!m\v
objective type[}houghthiystatat_su in the OA.| The res-

pondents have filed Annexure-l details contaigad in

5.C.No,163/86 which gives the guidaslinesfor satting

guestion paper for written test., As per the quidelines

referred to above, the Objective type questiogs should
be set for about ﬁﬂ% cf total marks for promotfion to

ths highest grade selaction past in a category. In tha

b
b

category of Tickst Checking Staff, the highes{ grads

is Bs.1600-2660/-. The present selection is for the

grade of Rs.1400-2300. Hencs, the legarned Coufsel for

the Respondents submits that there is no guidglineg to
set objective type guestions for the post of WTC/HTTE,

which is not the highest grade selecticn post|in the

catagory 6f Ticket Collectors.

6. We see force in this argument, if no_ obfective
' ok
type questions i# askad for, it cannot ke said| that the

selection is vitiated. Further it is not necpssary for

the departmental authorltias tc set question baper whiTH
Vv‘?ﬁf\—q VJJ

Lih%éﬁ&*deLFSSay urltln%L tven if the essay

are not asked for in the previous selection,
-Wuw
pondents haveifsked questions as they deem fi

guestions
the res-
t for the

selection. Hance the type of questions asked for in the

salesction cannat be challenged., Further the
submit that the guestions asksd for wers on D

Mamagement and Service Improyvement CGroup whic

T v/

applicants
isaster

N are not
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e

in the syllabus. Houwever, a perusal of tha'syllabus
of. the syllabus enclosed tc the notification indirectly
indicates that the questions on action to be talen by
the Tickst Checking Staff in cass of disaster like,

L
theft, alarm chain pulling and accidents ig included

in the syllabus., Fassengsr amenities details h%s to
be superviéed by the applicants being a Ticket Collectors.
The respondents, who set the qusstion paper nead not
have used the word Disaster ﬂanagament"and“5ervice Improve-
ment Group”as if they want to?ﬂgzifhemsalves a% having
high proficiency in the languags. ‘We would adiise the
respondenﬁs fa ba careful so that the lower cafjegory
staff will be able to understand the full meaning of

Oy v Phveses
queétiunf uithout,difficulty. Butjssage of such tenguage
cannoéféaid to be irregular in such a selectiop. Ue

aenly advise the respendents to be more careful|in future

while setting the quastion papeﬁj,

7.  The applicants submit that their duty lijst is

more or less similar to the dufy list of HTC Oollectors.
Hence, denial of promotion to them is irrequldr. Ueiﬂ?JLJ
fully appreciate the above submission of the |&p plicants
if they accept the payment as in the grads of [Senior

~wrwi i
Tickst Collectors ¢ , even if they are|gesded gs HTC/HTTE.

The applicants will no doubt disagree with that withe
wiew as their pay benefits will be reducaed whgn they
aspire for high earnings., bhey shgil{alsc be regzixe

to face the selecticn for promotion to the highggi Henca,
the contention is rejected. In a seleatiun,%eﬂiﬂrify
is ﬁat é]E?éEndéﬁﬁéf@E’is an important part. | Hence,

mere seniority of the applicani will natugégjgig;;;

= e ——
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them to get promotion as HTC/HTTE if they have|not

passed the examination.
o

In vieuw of what is stated above, we find

no merit in this GA, hence the 0A is dismissed|

el e

(B.S..3R"
JggﬁgER(JUDL) MEMBER (ADMN

1%

LX)
DS N

"No costas,
-

L3

( R.RANGARAJAN )

Dated:this the 23rd day of September,1399

Dictatedto stenc in the Open Cowrt |
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_ Raxlnilayam, Secundarmbad.
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; One dupllcata cepy.

sobBaa

The General Mamager, South Cantral Railuay,

The DlUlSlGn&l persmnnel Bfflcar, Sluth Csntral Rail
Guntakal, :

way,

The Senior ﬂiuxsimnal Persannel Bfflcar, Smuth Eent:al Rallway,

Gunte al,
One cepyin Mr.S. qamaershna Raa,ﬂduncata, ﬂT Hyderak

One copy .to Mr.K.5iva. Rmddy,ﬁddl.ﬂﬁsc,_AT Hydarabad{
One copy o D.R{A), CAT,Hydaran.ad.
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